Declaration of Assets and Llabilities
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13t 25 ... years, belonging to gffm;n"..l/id.h_qm.csct&b.c!..S.a(‘.him.quéjﬂ
service and presently working as .ﬁﬁorﬁﬁfﬁ...
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T give herein below the details of the assets (immovable, movable, bank balance, etc.) of
wself, my spouse and dependants®:

A,
'Y\ (Agsets in joint name indicating the extent of joint ownership wili also have to be

fy given)
\\ Er T “bescription 1 Seif | Spouse Dependant-1 | Dependant-2 ﬁepmdlm:r‘i“}
i | Mame(S) Name Neme .. Btc. Name

No, T {
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(lv) | Other financial | , |
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NSS, Postal \ l

| Savings, LIC % =
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of claims / ’ l i
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Note: Walue of Bonds / shares / Debentures as per the latest market value in Stock
Exchange (0 respect of lsted companies and as per Dooks in the case af non fisted
companies should be given.

* Dependant here means a persen suhstantiafly dependent on the income of the
ampioyeae,
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[Nete: Broperties in jont ownership indicating the extent of joint ownership willl

aiso have to be nﬁdacared}

[ sr. | Description " [ seif | Spouse ‘Bependant-1 | Dependant-2 | Dependant-3
R RS et iNome(Sy | wwme 1 Wame | Ebc Name
L) A@ricuitural Land ! E !

) - Location{s) ! 1 [ I

| I - Survey number(s) | ! | _

i | - Extent (Total | ! 3

} | measyrement) ! I

-Current market value

[ {1} ] Nnn-hgrucultura{ Land
! | - Location(s)
‘ | - Survey number(s)
. - Extent (Total
neasuremant)

| -Current market value ‘""
(i) l Buildings (Cammercial |
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| Location{s)

i - Survay fdoor
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s _______jah.e s

(wv) | Houses / Apartments,
| . ate.
| - Location(s)

- Survey fdoar
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(v] | Others (such as % |
| _\interest in property) |

(2}
institutions and government dues:-

it e
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[Note : Please give separate details for 2ach item)

I give heremn below the details of my fiabilities / overdues to public financial
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T peseription
No, g

Hame & address of Bank /
#inancial Institutions(s) /
Departmant (s}

Amount outstlndlng as
en .34 o/ 2a£f

(a) (i Loans from Banks

|7, 20,00 /

16, U6, UU/ —

' {ii) Loans from financial
’ | institutions

(hi) Government Dues;

| | {a) dues to cepartments
i | degling with government
: accommadation

|
|
F

(b} dues 1o departdt—ﬁénts
- dealing with supply of i
| water
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dealing with supply of
; glectricity |
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dealing with telephones

| (&) dues to departments
\ | dealing with government

! transport (including
| ! _aircraft and helicopters)
! | {F} Other dues, If any
J I g
[ (b} (1) Income Tax ncluding
i

’“ T 1(d) dues to departments |

e

| surcharge [Also indicate
i the assessmant year upto
i which Income Tax Return
filed. Give also Permanent
| | Account Number (PAN)]
(i) Wealth Tax [Also
indicate the assassment
| year upto which Wealth
}j_&;x return fited,]
;i) Sales Tax [Only in
i case of proprietany
business]
(iv) Property Tax

. i

€.  Personal Detail

GPF/CPF/PRAN Mo,  :- i 1101349 6 0633 =8 ,

Gender - @ (M/F} V

Date of Birth ! “T‘"I 3 o Y ; 3 3 | ,?_ (CD/MMAYYY)
Class/Graup - o e

s | Bihar Vidhan Subha Sadﬂ'waoga ]

(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5,- Bihar Secretariat Service etc.)
Herne District =t f 5
e L_Jaipv 1

I hereby declsre that the above details are true to the best of my
knowledge and belief.

Signature %JW

’\
Name of Employee: Fo’/?“-a )Qumm/adq v

Place:....g?][.’?.%..,...... Designanan:...........ﬂ?.ﬁzﬁa‘.‘.’f‘?c{f......
pate:..02:..0.%: 202 ) Departmant:...ﬁ’ihﬁ?ﬁ..\!l&lbm.gubha.......
Mote; Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format,




